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qEF TREEH i ST A

g
7% feeett, 20 ST, 2026

3. 277 (37).— Feal T TR A, TAPT TR AT =29, 1956 (1956 1 48) (e =o/ zae
THTA 3h ATATHIT FFT TAT 8) il g7 3F &l ITART (1) F T T &f T2 AT LA & =58
TREET ST TSHN G AT Afeg=aT Teqr F1.37. S.0.4274 (E) aw@ 22/09/2025, ST ATd &
TSI, SETLTIOT, AT 1|, @oe 3, ITGEE (i) H THIAT FT T2 =i, g7 T9Y 377 FeHT Fg aTRd T29T %
FreqaTe o1 & NH-244 F fR<ime @ (0.00 . #1. 7 4.037 .. a=, #is@r @< (Wis@ET 70.900 f&.
HT. & 74.650 To. #T. 9%) § sg oee Afgd 2 o9 FHN &1 HHIT, @ @19, Ta4q 3T da1a+ (4.037
.51, FETE &1 7), ST, TeT Y TATAT & (o7 IH ATILAAT & U3 =1 | s gy &1
ST T o SO ST T SOOIt ofF

AT I ATTLAAT FT A IH ATAEAR AT gTr 3F AT IqET (3)F qdH
AT 01/10/2025 F1 "I TRRET (3R)” $i " Irrer (Red)" § werrtora et s o

STt TAH ITTAFHTLT T gT 3T F dgd a9 AIT IF g2 5, e 9 o= & @ g &
I 3= w9 | e R @,

S FeAH ITTARTET F I SATATHIw T 9Ter 39 i STLTT (1) F AT §, Fegl T TEHRTL Rl AT
BRICEE U

394 GI/2026 (1)
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qA: A, el TLHIT, TAT ITIAFET 6l Ih RATE T T S U2 AT I AT A7 T 91T 39
FT ITUTT (1) FTT V& ARIT FT TN F2d g0, Tg ST w2l g o 3 =T & AEEs s #1
TETh TATS % forT sret 36 St =R

AT T, Fea T TLHTL, ITH ATAATH T 9T 39 AT ITLTT (2) 3 SATHLT | A =TI FdT 8 FF
TH ATEEAAT o TSI H TR T, I T =T H [AATeg i T Fee| i & 76 grad sedteas &9
q Fra T qeawe | g g1 sty

ATAT

ST 3T FeHIT Ts7 & fhedare f5rer # NH-244 3 25 @< (0.00 3. #. & 4.037 F. . 7, @@ @< (Hisar
70.900 T, #T. & 74.650 . 1. T) ® Y=g Aio=< Ofgd 2 o7 FHNT 1 A0, T@ @1, Yoo+ i g=ra (4.037
.. <are 1 9 F for st it ST ATeft ST Afga st 5= g Hawm

TS T ATH: T 3 FeHT (1) et &1 a1 FReaaTe (620)
EINED qereoT et qwE R AITFER IR F A sy Raag =Rt w1 A
e 2 THX 4 (FFATH) 6

1 & 5

TS & ATH: Fheqare (68)
T T AqTH: 3T (4682)

1 1008/905 far TEHET | T (SRUfEEY) | 0.1871670 R AR AR

2 1008/905 = fRrsfy ITHTT 48 0.0113820 W& &TeT & 3 SIS TTH
(THfFeTv)

3 1008/905 fire fRrsfy ITHET 48 0.0113820  TA¥eIrsh == & A1 ST 719
(TfiFeaT)

4 1091/1007/969 fa  @THIT  ATWend ¥ (- 0.0556443 HHATST HAHA
i)

5 1093/966 far AT oTHATT 38 (AF- 0.0505857 HHRATST HAHA
TfiFE)

6  1095/1061/894 far  fasft  amwerd X7 (A1-  0.0202340 [T THIT & A T ATA
i)

7 1095/1061/894 far  fasft  amwerd 3E (- 0.0505855 ~ HEW TS A A AT A
i)

8  1095/1061/894 for  fosft  amwerta 3® (- 0.0505855 BT HUOT A A STHT T
i)

9 1096/1061/894 famr sy ITTHATT 32 0.0455270 ~ ESTH FHTE & AT THAT 1A
(THTeT)

10 1096/1061/894 f&r T oHend 3 (A9-  0.0607028 EEEIEIRIEER]
i)

11 1096/1061/894 fr  &TAT=  orTwertd ¥ (A1A-  0.0455271 SR = & A ST AT
i)

12 1096/1061/894 firw WA orTWerTd 37 (A~ 0.0075879  TUTS{Id f&E @ A Fof ATeq
i)

13 1109/906 & farsfr TfiFeaT 0.0303510 ST 8 AR IT AT
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1109/906 o=
1109/906 &=
1134/852 =
1134/852 =
1134/852 fo=r
1134/852 fo=r
1134/852 fa=r
436 A=
870 o=
870 o=
870 o=
871 =
871 =
872 fa=r
872 fa=r
875 fa=r
875 fa=r
875 o=
875 o=
877 =
877 =
882 fa=r
882 fa=

882 fae

882 i

882 =

882 fae

882 =

882 fae

883 =
884 =

fasft e
TEEET T (STRUEdETEr)
TEEET AT (STRUETETET)

fAsft Tt

fasft e

fasft Tt

fasft e

fasft e

fAsft e

BEil i
TEEET T (TRUETETET)
LA GIRRWIET LY
TEEET T (TRUETETET)
LA FIA-Tf =T
TERT AT (STHUHITETET)
TERT AT (STHUHITETET)
LA FIA-Tf =T
LA GIRRWIET LY
LA GIRRWIET LY
LA GIRRWIET LY
TEEET T (TRUEIETET)
TERT AT (SR

fosfy ATHATT 3E

(TfrFe=r)

AETT AT &g (AA-
i)

AW ATHATT 38 (Fi4-
i)

AW ATHATT 38 (Fi4-
i)

AT AT a8 (AA-
i)

AW ATHATT 38 (Fi4-
i)

qAET AT <8 (FiA-
i)
fasft Tt

AT AT <8 (A19-

0.0177050
0.1188760
0.3566290
0.0189695
0.0094848
0.0094848
0.0214990
0.0025290
0.0429980
0.0202340
0.0910540
0.0455270
0.0935840
0.0202340
0.0632320
0.3793930
0.0531150
0.0278220
0.0050590
0.0088520
0.0657610
0.0025290
0.1037010

0.0196020

0.0098010

0.0098010

0.0164404

0.0082202

0.0082202

0.0101170
0.1087590

STETST TS A9 ATF HIF =S

S35 A A A

3. o .Y A
T G€Y T AH 9T a8

fA=fo game
ERLEC
T FHTT | & A T
Heft T/ T AE O T
T AT | A fAgrer =i
FUUT AT T 3AF g 70
3. o Y A
TaHE S ST U FeHIT
3. o o Y A
TaHE S S U FeHIT
1.3, 0 2T
3. 0 2T
TaAHE 3T ST U FeHIT
TaAFHE 3T ST U FeHIT
TaHE 3T ST U FeHIT
TAHE 3T ST U FeHIT
3. o o Y A

3. 0 o 2T
T THTT A & AT T

TH qET 99 ATF 97 T

BRI

AT 4T

TH HET 99 ATF 9T T8
TFHTST HTATRA
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i)
45 887 fire FqroTer AT <8 99 A 0.0594382 ST ()
(AT-TfiFe=T)
46 887 firT TEET T (SERUTEEY) | 0.0252930 AR AR
47 894 fo=r TERT T (SHudEET) - 0.3920390 3.0 2T
48 895 fa= TERT T (SHudEET)  0.0733490 3.0 2T
49 895 fir AW ATHATT 3 (A 0.0429978 HFRATSIT HTAFA
i)
50 917 firT TEET T (SRUfEE) | 0.0151760 R AR AR
51 917 firT fasfr T 0.0075880 ~ THN &Y T A AT I
52 918 fare forsfr LRIE TS RS 0.0050590 FEg T AT S T
53 919 firr sty TieE 0.0050590 T Z=T AT AT oI HTTHT T
54 919 firr sy T 0.0151760 a0 @1t &7 <k &Tefl =<
55 920 firr sy T 0.0101170  TaT <t & <k &Teft =<
56 921 firw fasfy e 0.0037940 = AT T A TH AT
57 921 fire fRrsfy T 0.0037940  ETarHT IS & A IH AT
58 922 firT fasfy e 0.0050590  ¥UrSfid &g & AT gt w1t
59 945 i fRrsfy e 0.0075880  UH = &F A AT AT
60 945 fir sty LOIE 0.0075880 191 @It & S0k foray vy
61 946 far forsfr LOIE TSRS 0.0037940 T AT HT A AH AT
62 966 fir TEHT T (SERfEE) | 0.3085730 AR AR
63 969 fir TEHT TS (SRUfEE) | 0.5134450 AR AR
64 970 fir fRrsfy AA-mfFeTT 0.0050590  AHEY fHE & A e fiy
e T AT 3T
65 56 A= TEEE AT (STRUEdEET) - 0.0505857 ST, U T34,
66 561 firT TEHT | Af-ufEesv 0.0037939 0 TTARHE H SR U FeHTE
67 576 firT TEHET | Af-ufEesv 0.0037939 0 TTARHE HIH SR U FeHTT
68 576 fr TEERT T (SHudEEr)  0.0505857 ST O ST
69  724/719/560 =AM Tre (StrofEef)  0.3768640 AR A1)
70 734/719/560 4w HTRr  oHed 3E (- 0.0809371 HRATSIT AT
i)
71 759/676/521 fa= AT THATd @8 (Af9- | 0.0379393 LECIEIRIGET]
i)
72 759/676/521 faw  wRETY  Tre (StRoERE)  0.2681040 AR A1)

ATF T ATH: FeF=T (6769)
T /T AT ATATHT
73 11 fir AT A-UfFeIT  0.0202343 0 TEAHE ST ST U FOHTE
74 11 e THT i 0.1112890 3.3 oo S
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75 12 fir AEET T (GERUfEEY) - 0.1289940 AR AR

76 12 forey forsft TH-TfEeT 0.0214989 e TS HT A TR
77 12 o sty af-mfiFe 0.0214989 AT T HA AT ATAT
78 243 for LEEARA] s 0.0581736 3.0 2T

R R R

79 243 fir TEHT TA-mfEeET 0.0101171  TATHE A T U AT
80 244 T TEH TA-mfEeAT 0.1340520  TTATHE A Y U FHOHIT
81 244 T TEEET TS (SRuHEEn)  0.2175190 ST 0. ST

82 465/15 firT aEHT T (SRS 0.7587860 R AR R

83 465/15 forr AN UfFeav &ATA- | 0.2023430  TAAHE ST SR U FHIE

LU IET RS

84 472/21 firr A A-UfFesT  0.1037010  TAHHE ST STHY U FOHTE
85 472/21 firr FEHT T (e 0.7082000 S 3 e oY S o

86 481/27 = TEHT T-TfiFeTT 04173320 RS AT SR U FOHIE
87 481/27 T FEHT TS (SERfEEY) - 1.2520000 S 35 e oY S o

88 482/28 T AT AA-mfFeTT  1.5909200  TEARHE ST SR U FeHIE
89 482/28 firT AEET T (SERUfEEY) - 0.3035140 R AR AR

90 487/242 o AT AA-TfFeIT  0.0556440 ~ TARHE ST SR U FOHIE

$ A1T10.8949011
[T, H. NHIDCL/PMU-Kishtwar/DPR/Khellani-Chatroo/Kishtwar/L.A/2020-21/3D]

ag ™, ATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th January, 2026

S.0. 277(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0.4274 (E) Dated: 22/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (New alignment of length 4.037 Km of 2 lane with paved shoulder
specification,), maintenance, management and operation of NH-244 in the stretch of land from design Km 0.00 to Km
4.037(existing km from km 70.900 to km 74.650) in the district of Kishtwar in the Union Territory of Jammu &
Kashmir.

And whereas the substance of the said notification has been published in “Daily excelsior (English)” and
"Amar Ujala (Hindi)" dated 01.10.2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority did not receive any objections filed under section 3-C;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-244 in the stretch of land
from design Km 0.00 to Km 4.037 (existing from km 70.900 to km 74.650) on NH-244 in the district of Kishtwar in
the Union Territory of Jammu & Kashmir.

[State: JAMMU & KASHMIR ||District: KISHTWAR |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person
Lt | 2 | 3 | 4 | 5 | 6 |
|Taluk: Kishtwar |
|Village: Agral |
[1 |[1008/905 min ||Government |[Road (JKSPDC) || 0.187167|[1K.S.P.D.C. |
2 1008/905 min Private Shamlat deh 0.011382(|Madan Lal son of jagat
(Agriculture) ram
3 1008/905 min Private Shamlat deh 0.011382(|Tirlok chand son of jagat
(Agriculture) ram
4 1091/1007/969 min Common Shamlat deh 0.0556443|[Magboza Malkan
(Non-Agriculture)
5 1093/966 min Common Shamlat deh 0.0505857|[Magboza Malkan
(Non-Agriculture)
6 1095/1061/894 min Private Shamlat deh 0.020234(|Rishi kumar son of Brij
(Non-Agriculture) lal
7 1095/1061/894 min Private Shamlat deh 0.0505855|[Mulkh raj son of Jamit
(Non-Agriculture) ram
8 1095/1061/894 min Private Shamlat deh 0.0505855|[Hari krishan son of Jamit
(Non-Agriculture) ram
9 1096/1061/894 min Private Shamlat deh 0.045527||Sanjay kumar son of
(Agriculture) Chuni lal
10 1096/1061/894 min Common Shamlat deh 0.0607028|[Magboza Malkan
(Non-Agriculture)
11 1096/1061/894 min Common Shamlat deh 0.0455271||Om Datt son of Jagar
(Non-Agriculture) nath
12 1096/1061/894 min Common Shamlat deh 0.0075879||Ranjeet singh son of
(Non-Agriculture) Kunj Lal
|13 ||1 109/906 min ||Private ||Agricu1ture || 0,030351||Jadeep son of Prem nath |
14 1109/906 min Private Agriculture 0.017705(|Jagdish raj son of manak
chand
[15 |[1109/906 min ||Government |[Road JKSPDC) || 0.118876|[J.K.S.P.D.C. |
16 |[1134/852 min ||Government ||Road JKSPDC) || 0.356629|J.K.S.P.D.C. |
17 1134/852 min Private Agriculture 0.0189695|[Ram Saroop son of
Shankar Das
18 |[1134/852 min |[Private |[Agriculture | 0.0094848|[Nirdosh Kumar |
[19 |[1134/852 min |[Private |[Agriculture [ 0.0094848||Daya Devi |
20 1134/852 min Private Agriculture 0.021499(|Shiv Kumar son of
Narayan Das
21 436 min Private Agriculture 0.002529(|Munshi Ram son of Tej
Ram
22 870 min Private Agriculture 0.042998||Ishar lal son of Nihal
chand
23 870 min Private Agriculture 0.020234(|Krishan lal son of Nihal
chand
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[24 |870 min ||Government ||Road JKSPDC) || 0.091054|[J.K.S.P.D.C. |
25 871 min Government Non-Agriculture 0.045527(|Government of Jammu
and Kashmir
[26 |[871 min ||Government |[Road (JKSPDC) || 0.093584|[1.K.S.P.D.C. |
27 872 min Government Non-Agriculture 0.020234(|Government of Jammu
and Kashmir
28 |872 min ||Government |[Road (JKSPDC) || 0.063232|[1.K.S.P.D.C. |
[29 |875 min ||Government |[Road (JKSPDC) || 0.379393|[1.K.S.P.D.C. |
30 875 min Government Non-Agriculture 0.053115(|Government of Jammu
and Kashmir
31 875 min Government Non-Agriculture 0.027822(|Government of Jammu
and Kashmir
32 875 min Government Non-Agriculture 0.005059(|Government of Jammu
and Kashmir
33 877 min Government Non-Agriculture 0.008852(|Government of Jammu
and Kashmir
[34 |[877 min ||Government |[Road (JKSPDC) || 0.065761|[1.K.S.P.D.C. |
[35 |882 min ||Government |[Road (JKSPDC) || 0.002529|[J.K.S.P.D.C. |
36 882 min Private Shamlat deh 0.103701(|Shiv Kumar son of
(Agriculture) Narayan Das
37 882 min Common Shamlat deh 0.019602(|Ram Saroop son of
(Non-Agriculture) Shankar Das
38 882 min Common Shamlat deh 0.009801 [|Nirdosh Kumar
(Non-Agriculture)
39 882 min Common Shamlat deh 0.009801|Daya Devi
(Non-Agriculture)
40 882 min Common Shamlat deh 0.0164404|[Ram Saroop son of
(Non-Agriculture) Shankar Das
41 882 min Common Shamlat deh 0.0082202|[Nirdosh Kumar
(Non-Agriculture)
42 882 min Common Shamlat deh 0.0082202||Daya Devi
(Non-Agriculture)
43 883 min Private Agriculture 0.010117||Ram Saroop son of
Shankar Das
44 884 min Common Shamlat deh 0.108759(|Magboza Malkan
(Non-Agriculture)
45 887 min Common Shamlat deh share 0.0594382|[Shareaam (Path)
aam (Non-
Agriculture)
46 |887 min |[Government |[Road ;xSPDC) || 0.025293|[1K.S.P.D.C. |
47 |[894 min ||Government |[Road ;KSPDC) || 0.392039|[1.K.S.P.D.C. |
48 |[895 min ||Government |[Road ;KSPDC) || 0.073349|[1.K.S.P.D.C. |
49 895 min Common Shamlat deh 0.0429978|[Magboza Malkan
(Non-Agriculture)
50 |[917 min ||Government |[Road JKSPDC) || 0.015176|[J.K.S.P.D.C. |
51 917 min Private Agriculture 0.007588||[Ramesh chandar son of
Lakhman das
52 918 min Private Agriculture 0.005059(|Kastu devi Daughter of
Shama
53 919 min Private Agriculture 0.005059(|Geeta devi Wife of Late
sawmi Raj
54 919 min Private Agriculture 0.015176(|Bipan lal son of Babi
chand
55 920 min Private Agriculture 0.010117(|Bipan lal son of Babi
chand
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56 921 min Private Agriculture 0.003794(|Chandu lal son of Prem
nath
57 921 min Private Agriculture 0.003794(|Sawmi raj son of Prem
nath
58 922 min Private Agriculture 0.005059(|Ranjeet singh son of
Kunj Lal
59 945 min Private Agriculture 0.007588[|Om Datt son of Jagar
nath
60 945 min Private Agriculture 0.007588(|Roshan lal son of Shiv
nath
61 946 min Private Agriculture 0.003794(|Krishan lal son of Prem
nath
62 |[966 min ||Government |[Road (JKSPDC) || 0.308573|[1.K.S.P.D.C. |
63 |[969 min ||Government |[Road (JKSPDC) || 0.513445|[1.K.S.P.D.C. |
64 970 min Private Non-Agriculture 0.005059(|Surinder singh son of
Probhot singh
|Village: Darab |
65 |56 min ||Government |[Road (JKSPDC) || 0.0505857|[1.K.S.P.D.C. |
66 561 min Government Non-Agriculture 0.0037939||Government of Jammu
and Kashmir
67 576 min Government Non-Agriculture 0.0037939||Government of Jammu
and Kashmir
68 |[576 min ||Government |[Road (JKSPDC) || 0.0505857|[1.K.S.P.D.C. |
69 |[724/719/560 min ||Government |[Road (JKSPDC) || 0.376864||J.K.S.P.D.C. |
70 734/719/560 min Common Shamlat deh 0.0809371|[Magboza Malkan
(Non-Agriculture)
71 759/676/521 min Common Shamlat deh 0.0379393|[Magboza Malkan
(Non-Agriculture)
[72 |[759/676/521 min ||Government |[Road (JKSPDC) || 0.268104|[1.K.S.P.D.C. |
|Taluk: Drabshalla |
|Village: Salana |
73 11 min Government Non-Agriculture 0.0202343|(Government of Jammu
and Kashmir
74 11 min Government Road 0.111289(|J.K.S.P.D.C.
(JX.S.P.D.C)
75 |[12 min ||Government |[Road (JKSPDC) || 0.128994|[1.K.S.P.D.C. |
76 12 min Private Non-Agriculture 0.0214989|(Mulkh Raj son of
Ghusoun
|77 ||12 min ||Private ”Non-Agriculture || 0.0214989||Seva ram son of Natha |
78 243 min Government Road 0.0581736|[{J.K.S.P.D.C.
(JK.S.P.D.C)
79 243 min Government Non-Agriculture 0.0101171||Government of Jammu
and Kashmir
80 244 min Government Non-Agriculture 0.134052(|Government of Jammu
and Kashmir
81 |[244 min ||Government ||Road JKSPDC) || 0.217519|[J.K.S.P.D.C. |
(82 |[465/15 min ||Government |[Road (JKSPDC) || 0.758786|[J.K.S.P.D.C. |
83 465/15 min Government Agriculture & 0.202343(|Government of Jammu
Non-Agriculture and Kashmir
84 472/21 min Government Non-Agriculture 0.103701||Government of Jammu
and Kashmir
85 |[472/21 min ||Government |[Road (JKSPDC) || 0.7082|[J.K.S.P.D.C.
86 481/27 min Government Non-Agriculture 0.417332||Government of Jammu
and Kashmir
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87 |[481/27 min ||Government ||Road JKSPDC) || 1.252|[1.K.S.P.D.C. |

88 482/28 min Government Non-Agriculture 1.59092||Government of Jammu
and Kashmir

(89 |[482/28 min ||Government |[Road (JKSPDC) || 0.303514|[1.K.S.P.D.C. |

90 487/242 min Government Non-Agriculture 0.055644(|Government of Jammu
and Kashmir

| Total|| 10.8949011|| |

[F. No. NHIDCL/PMU-Kishtwar/DPR/Khellani-Chatroo/Kishtwar/LA/2020-21/3D]
SAIKH AMINKHAN, Director
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